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'"After going through the.RA, we find th the

review applicants have tried to re-argue the case by
rj^agitating mainly the same issues which they had

;^rays.ed in the O.A. The points raised by them were
can:^ide-red at sufficient length by the Tribunal while

Y  ' '■ V
deciding the OA-132G/2000,

3.
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After a careful consideration of the matter,
we al so , d^ not.. f i ndf.any errdr apparent on the face of

i><--the redbpd nor . do'-we find'any other justification
which may. ./requir^' review of our order under Order

-- XLVII ,RuTe 1 of the CPC read with Section 22 (3)(f)' of
the Administrative Tribunals Act, Tass'.

the ■ ci rcumstances the RA is rejected.
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.. .^MEMBEFR '(A ji V
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(SMTi LAKShlMI SWAMINATHAN)
VitE'CHAIRMAN (J)
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